
THE AUHATI H IGH COURT AT GUWAHATI
(H]GH COURT OF ASSAI4 : NAGALAND :MIZORAIq AND ARUNACHAL PRADESH )

NOT I FI C A T ION
Dated Guwahati the 1Orh of )une, 2024

NO. HC.VU-I oo(Pt.-rx)/201o/5O59/A #### fhe Hon'ble Gauhati High

Court has been pleased to nominate the following Judicial Officer to attend a

" Pilot WorkshoP on Transnational Crimes" organized by the National

Judicial Academy in collaboration with Federal Judicial Centre(FJC), Washington

and Central & Eastern European Law Initiative Institute (CEELI), Prague, at the

Judicial Academy lharkhand (JAJ), Ranchi on 13th and 14th of July,

2024.

sl.
No.

Name & Designation of the
Officer

Mobile No. Email ID

97070t5829 bipaakkhi@gmail.com
1

Smti Bipaakkhi Borthakur
Addl. Distrlct and Sessions

Judge-cum- Speclal Judge
(POCSO), Golaghat.

The

accordingly

aforesaid officer is directed to attend the training programme

By Order,
Sd/- S. Dhar

REGISTRAR (]UqIEIAI)

VII.l Pt,-IX 2 Dated
Copy for information & necessary action to:

1. The Hon'ble Director, National ludicial Academy, Suraj Nagar PO, Bhopal

- 462044, Madhya Pradesh.

2. The Hon'ble Director, -ludicial Academy Jharkhand, Ranchi.

Email: judicialacademyjharkhand@yahoo.co.in.

3. The L.R. & Secretary to the Govt. of Assam, ludicial Department, Dispur,

Guwahati, Assam.

4. The Principal Accountant General (A&E), Assam, Beltola, Guwahati for

information and necessary action.

[The OflTcer is placed on deputation for the pnogram on

condittbn that (a) the Oflicer will be treated as on duty during
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the training period & (b) she witt be entitled T'A' & D'A' as

admissibte under the RulesJ.

5. The Registrar (Admin /Vigilance/Estt (i/c)), Gauhati High Court, Guwahati'

6. The Registrarcum-Prlncipal Secretary to the Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

7. The District & Sessions Judge, Golaghat.

(He is requested to inform the concerned officer about

this notification.)

8. Smti. Blpaakkhi Borthakur, Addl' District & Sessions Judge-cum-Special

Judge (POCSO), Golaghat.

9. The Project Manager, Gauhati High Court. Guwahati.

(He is requested to upload the nlotification immediately to

the official website of the Gauhati High Coutt, Guwahati).

10. The Administrative Offlcer, Judicial Academy, Assam with a request to

place the notiflcation before the Hon'ble Director, Judicial Academy.

11. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

12. The CA to the Registrar General, Gauhati High Court, Guwahati.

(THE |-ISTOF OFacERs HERErnaEovE Is Nor NCEssaRTLY ta otDER oFsEftIoRITY)
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